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BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI. 
 

 
Original Application No.- 687/2023 

 
In The Matter of: 

 
In re: Air Quality Index in Various Cities 

 
 

Action Taken Report on Behalf of 
Government of  Jharkhand in compliance of 

order dated 03.11.2023 and 10.11.2023. 
 

I, Raju Ranjan Roy, son of Late Baleshwar 

Prasad Roy, residing at Harmu Road, P.O-

Harmu,  P.S-Harmu, Ranchi do hereby solemnly 

affirm and state as follows:- 

1. That I am posted as Additional Secretary in 

Department of Forest, Environment and Climate 

Change, Government of Jharkhand, Ranchi and 

as such I am well acquainted with the facts and 

circumstances of the present matter. I am duly 

authorized by the Additional Chief Secretary, 
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Jharkhand to file the present action taken 

report.  

2. That it is humbly stated and submitted that the 

instant affidavit is being filed in compliance of 

order dated 03.11.2023 & 10.11.2023 passed by 

the Hon’ble Tribunal.  

3. That, the instant matter has been registered suo 

moto on the basis of Air Quality Bulletins of 

Central Pollution Control Board (CPCB) posted 

on their website in respect of Air Quality Index 

(AQI) for different cities from 20.10.2023 

onwards. As per the said bulletins the AQI of 

Dhanbad City, Jharkhand dipped to poor 

category and the Chief Secretary has been 

impleaded as respondent with direction to take 

proper steps and submit action taken report 

before the Hon'ble Tribunal.  

4. That it is humbly stated and submitted that 

Immediate remedial action under the Graded 
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Response Action Plan/ Emergency Action Plan 

has been taken are as under :  

i. Stringently enforce/stop garbage burning in 

landfills and other places and impose heavy 

fines on person responsible; 

ii. Stringently enforce all pollution control 

regulations in brick- kilns and industries; 

iii. Do periodic mechanized sweeping on roads 

with heavy traffic and water sprinkling also 

on unpaved roads every two days; 

iv. Strict vigilance and no tolerance for visible 

emission-stop plying of visibly polluting 

vehicles by impounding or heavy fine; 

v. Strict vigilance and enforcement of Pollution 

under control norms; 

vi. Stringently enforce rules for dust control in 

construction activities and close non-

compliant sites/construction sites; 

vii. Deploy traffic police for smooth traffic flow at 

identified vulnerable areas; 
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viii. Awareness Programme has been organised 

to Strictly enforce ban on firecrackers; 

ix. Information dissemination through social 

media, mobile apps to inform people about 

the pollution levels, contact details of control 

room, enable them to report polluting 

activities/sources to the concerned 

authorities, and actions be taken by 

government based on the level of pollution. 

5. That, it is humbly stated and submitted that as 

per the current data sourced from the Sardar 

Patel Nagar CAAQMS where over the past few 

days, there has been road repair activities with 

the help of heavy road scrapper and dust 

remover regularly for the purpose of black 

topping of the old existing roads in the vicinity. 

The use of diesel generator sets, coal tar heating 

by burning wood, coal and damage tyres, the 

movement of diesel-operated heavy vehicles, and 

the emanation of dust from cleaning of the 
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scrapped road for black topping activities have 

caused pollution. Besides these activities, the 

decrease in temperature in the city is the 

contributors to the sudden increase in air 

pollution in the city and the corporation has 

taken steps for its maintenance and control.  

6. That, it is humbly stated and submitted that the 

municipal corporation is actively taking various 

initiatives towards implementation  of the 

measures outlined in the Clean Air Action 

Plan/Emergency Action Plan as per the standard 

specified for the same. It is further important to 

mention here that the annual action plan for the 

current financial year 2023-24 has been got 

prepared with consultation with Indian Institute 

of Technology, Indian School of Mines, Dhanbad 

and the same has also been approved by the 

Central Pollution Control Board, New Delhi on 

04.10.2023.   
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7. That, it is stated and submitted that The 

Dhanbad Municipal Corporation has taken the 

following immediate actions to reduce the 

pollution in air quality: - 

(a) That the corporation is also using water 

sprinklers to suppress dust on unpaved 

roads and construction sites. This is 

especially important during the dry 

season/decrease temperature when there is 

more dust in the air. 

(b) That the corporation is using mechanical 

sweeping machines to clean roads on a 

regular basis. This helps to remove dust and 

other pollutants from the air and the 

corporation has taken steps for purchasing 

03 new mechanical road sweeping machines 

to maintain the pollution in air besides the 

continuing use of existing 07 mechanical 

sweeping machines, 07 water sprinklers and 

other allied tools and plants of the 
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corporation and a command control centre 

has been set up at Dhanbad Nagar Nigam 

head quarter to track and maintain the 

record for controlling the daily level of air 

pollution by taking appropriate measures.     

(c) The corporation is monitoring air quality on 

a regular basis to track the progress of its 

efforts and the collected data is used to 

identify the areas where further action is 

needed. 

(d) That the corporation has installed 10 

continuous Ambient Air Quality Monitors in 

different part of the city which makes 

Dhanbad the first city in Jharkhand to have 

installed so many air quality monitors. 

8. That, it is humbly stated and submitted that the 

corporation is further moving towards certain 

activities which are in progress and the following 

are likely to be started by the end of this month. 
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(a) That the regular issuance of a Public Health 

Advisory already took place last year during 

winter months, and by the end of this 

month, regular health advisories will be 

issued. 

(b) That many initiatives, such as urban 

greening, pavementation and public 

awareness programs have already been 

undertaken. 

(c) That the advisories for construction and 

demolition activities within the rules and 

installation of the C&D Plant is under 

construction process. 

(d) That the advisories relating to prohibition of 

open waste burning is being issued on 

regular basis and on regular vigil of the 

matter relating to coal burning by different 

shops and establishment are being removed 

by the enforcement team.   
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(e) That the Information, Education and 

Communication (IEC) and other allied 

activates for reducing Air Pollution are being 

communicated and circulated for the people 

of the locality at large. 

(f) That the Citizen Volunteer Program 'Vayu 

Mitra' has been launched and is being 

implemented through rounds of Citizen 

Dialogues for the purpose of empowering 

and sensitizing the citizens at the ward level 

to maintain the level of clean air. 

The copy  of photographs 

relating to the activities of 

Vayu Mitra is annexed as 

Annexure-A Series to this 

affidavit. 

(g) That the regular interdepartmental meetings 

to ensure coordination among the concerned 

departments on the action plan is also being 

organized. 
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9. That, it is humbly submitted that the following 

activities have been undertaken to improve air 

quality: - 

(a) That the corporation has planted 22254 

such type of trees in different wards, 

existing parks, beside roads and in other 

convenient public spaces and a sum of Rs. 

1,37,81,520 has also been provided to the 

Divisional Forest Officer, Dhanbad for 

development of green belts. To improve air 

quality by acting as a buffer between 

sources of pollution and residential areas. 

(b) That the dust from Coal Mining, unpaved 

roads and construction sites is a major 

source of air pollution. The corporation is 

using mechanical sweeping machines to 

clean roads and water sprinklers to 

suppress dust. 

(c) That a lot of steps have been taken for 

urban greening i.e. 05 Nos. of Park have 
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been constructed, several vertical garden 

have been set up at various locations. 

(d) That around 115250 sqm area has been 

covered to control the dust coming from 

unpaved and damaged roads fixing, fitting 

and laying of paver block in different wards 

of DMC. 

(e) That a 16 km area has been covered by 

Black topping of Roads and it is 

maintained.   

(f) That the construction of Electric 

Crematorium at Mohalbani Samshan Ghat, 

beside Damodar River has been 

constructed and it is functional.   

(g) That in order to follow the NCAP standard 

and meet its target, the Dhanbad Municipal 

Corporation is regularly corresponding with 

the BCCL head quarter of the city and 

recently a letter has also been written to 

the Chairman-cum- Managing Director, 
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Bharat Coking Coal Limited, having office 

at Koyla Bhawan, Koyla Nagar, Saraidhela, 

Dhanbad requesting to take all suitable 

and appropriate measures for a attaining 

the goal of National Clean Air Programme 

by Dhanbad Municipal Corporation. 

Dhanbad city is surrounded by about 112 

coal mines and several nos of coal 

washaries with an average total production 

of 27.5 million tons per annum. There are 

55 wards in Dhanbad Municipal 

Corporation out of which 31 wards are 

situated within the vicinity of mines. 

The Copy of the letter issued 

the Chairman-cum- 

Managing Director, Bharat 

Coking Coal Limited, having 

office at Koyla Bhawan, Koyla 

Nagar, Saraidhela, Dhanbad 
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is annexed as Annexure-B to 

this affidavit.  

(h) That to monitor & reduce the pollution 

coming from various dispersed sources of 

pollution two Mobile enforcement team has 

been constituted for regular inspection and 

monitoring the dispersed sources of 

pollution. 

(i) That the Dhanbad Municipal Corporation's 

efforts to improve air quality have given a 

positive impact and in recent years, there 

has been a significant decline in the level of 

air pollution in the city. The corporation is 

committed to continuing its efforts to 

improve and maintain better air quality and 

make Dhanbad a cleaner and healthier city 

for all. 

10. That, the AQI Data is reproduced hereinbelow: -  

AQI DATA  

Date PM 10 PM 2.5 CO NOX SO2 NO NO2 O3 

01/11/23 139.2 55.74 12.23 161.35 43.55 31.97 254.46 13.77 
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02/11/23 121.25 45.41 12.08 165.44 37.54 31.34 263.12 11.23 

03/11/23 96.82 39.31 11.02 36.22 74.05 6.62 57.97 20.89 

04/11/23 190.34 78.23 12.44 98.83 38.72 18.57 157.41 17.15 

05/11/23 167.61 65.57 12.41 179.11 36.55 35.36 282.69 13.11 

06/11/23 193.01 73.34 12.71 152.77 37.01 28.79 243.21 13.57 

07/11/23 213.65 86.06 13.31 80.49 23.22 13.26 131.05 21.52 

08/11/23 260.77 101.26 13.34 145.45 23.88 26.87 232.41 17.46 

09/11/23 292.39 109.88 15.12 183.58 38.98 35.94 290.19 17.32 

10/11/23 291.32 110.51 15.11 180.31 34.31 35.47 284.77 14.61 

11/11/23 309.72 116.65 14.82 195.93 33.09 38.79 309.05 13.13 

12/11/23 299.06 111.17 14.34 176.11 34.82 34.82 277.85 12.07 

13/11/23 252.84 93.55 13.74 151.08 35.03 28.42 240.58 10.98 

14/11/23 143.95 55.03 13.91 146.95 38.03 27.75 233.84 11.08 

15/11/23 121.92 47.04 13.87 137.14 40.04 25.05 219.53 10.92 

Note: The details relates to 2.00 p.m. to 8.00 p.m.  

03/11/23 Due to frequent power cut no proper data collected 

04/11/23 Due to continuous power cut data could not be collected.  

07/11/23 Long Power Cut at mid night.  

 

11. That, it is most humbly submitted that from the 

facts stated above it is evident that the State 

Government has taken several steps for 

prevention and control of air pollution and is 

regularly monitoring the compliance and 

enforcement of the steps so taken through 

various committees constituted at all levels.   

12. That, it is most humbly submitted that the 

contents of the Action Taken Report have been  
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16 
read and understood by me and nothing material 

have been concealed therefrom and the annexure 

is the true copy of the respective original. 

13. That I have read the contents of the report and 

have understood the same and nothing material 

has been concealed there from and the annexure 

are true copies of their respective originals. 

DEPONENT 
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